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ITEM NO.501+502            COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No.1011/2022

SUPRIYO @ SUPRIYA CHAKRABORTY & ANR.               Petitioner(s)

                                VERSUS

UNION OF INDIA                                     Respondent(s)

(With  IA  No.77591/2023  -  APPLICATION  FOR  PERMISSION,  IA
No.78072/2023  -  APPLICATION  FOR  PERMISSION,  IA  No.74124/2023  -
INTERVENTION  APPLICATION,  IA  No.77910/2023  -  INTERVENTION
APPLICATION,  IA  No.82327/2023  -  INTERVENTION  APPLICATION,  IA
No.77890/2023  -  INTERVENTION  APPLICATION,  IA  No.71983/2023  -
INTERVENTION  APPLICATION,  IA  No.77826/2023  -  INTERVENTION
APPLICATION,  IA  No.67243/2023  -  INTERVENTION  APPLICATION,  IA
No.78130/2023  -  INTERVENTION  APPLICATION,  IA  No.82649/2023  -
INTERVENTION  APPLICATION,  IA  No.67241/2023  -  INTERVENTION
APPLICATION,  IA  No.77589/2023  -  INTERVENTION  APPLICATION,  IA
No.78104/2023  -  INTERVENTION  APPLICATION,  IA  No.82585/2023  -
INTERVENTION  APPLICATION,  IA  No.57252/2023  -  INTERVENTION
APPLICATION,  IA  No.76395/2023  -  INTERVENTION  APPLICATION,  IA
No.82418/2023  -  INTERVENTION  APPLICATION,  IA  No.53929/2023  -
INTERVENTION  APPLICATION,  IA  No.76346/2023  -  INTERVENTION
APPLICATION,  IA  No.78063/2023  -  INTERVENTION  APPLICATION,  IA
No.82401/2023  -  INTERVENTION  APPLICATION,  IA  No.52855/2023  -
INTERVENTION  APPLICATION,  IA  No.82381/2023  -  INTERVENTION
APPLICATION,  IA  No.52775/2023  –  INTERVENTION/IMPLEADMENT,  IA
No.72352/2023  –  INTERVENTION/IMPLEADMENT,  IA  No.75060/2023  –
INTERVENTION/IMPLEADMENT,  IA  No.78057/2023  –  INTERVENTION/
IMPLEADMENT, IA No.78594/2023 - PERMISSION TO APPEAR AND ARGUE IN
PERSON and IA No.78593/2023 - PERMISSION TO APPEAR AND ARGUE IN
PERSON)
 
WITH W.P.(C) No.1020/2022 (PIL-W)
(With  IA  No.176659/2022-PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
W.P.(C) No.1105/2022 (X)
W.P.(C) No.1141/2022 (X)
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W.P.(C) No.1142/2022 (X)
(With IA No.201628/2022-EXEMPTION FROM FILING AFFIDAVIT)
W.P.(C) No.1150/2022 (X)
(With IA No.53745/2023 - APPLICATION FOR PERMISSION)
W.P.(C) No.93/2023 (X)
W.P.(C) No.159/2023 (PIL-W)
W.P.(C) No.129/2023 (X)
(With IA No.24442/2023-EXEMPTION FROM FILING O.T.)
W.P.(C) No.260/2023 (X)
T.C.(C) No.5/2023 (XVI-A)
T.C.(C) No.6/2023 (XVI-A)
W.P.(C) No.319/2023 (X)
T.C.(C) No.7/2023 (XVI-A)
T.C.(C) No.8/2023 (XVI-A)
T.C.(C) No.10/2023 (XVI-A)
T.C.(C) No.9/2023 (XVI-A)
T.C.(C) No.11/2023 (XVI-A)
T.C.(C) No.12/2023 (XVI-A)
T.C.(C) No.13/2023 (XVI-A)
W.P.(C) No.478/2023 (X)
 
Date : 26-04-2023 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
         HON'BLE MR. JUSTICE S. RAVINDRA BHAT
         HON'BLE MS. JUSTICE HIMA KOHLI
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Petitioner(s) Mr. Mukul Rohatgi, Sr. Adv.
WPC 1011/2022       Dr. Menaka Guruswamy, Sr. Adv.
                   Ms. Arundhati Katju, Adv.
                   Mr. Govind Manoharan, Adv.
                   Ms. Shristi Borthakur, Adv.
                   Mr. Dhanurdhar Singh Rana, Adv.
                   Ms. Ritika Meena, Adv.
                   Mr. Utkarsh Pratap, Adv.
                   Mr. Lavkesh Bhambhani, Adv.
                   Ms. Diksha Tiwari, Adv.
                   Ms. Apurva Singh, Adv.
                   Mr. Anchit Singla, Adv.
                   Ms. Tanvi Nigam, Adv.
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                   Mr. Sharad Puri, Adv.
                   Mrs. Priya Puri, AOR

WPC 1020/2022 &       Mr. Mukul Rohatgi, Sr. Adv.
TCC 13/2023          Mr. Saurabh Kirpal, Sr. Adv.
                   Ms. Tahira Karanjawala, Adv.
                   Ms. Niharika Karanjawala, Adv.
                   Ms. Sanya Dua, Adv.
                   Mr. Shreyas Maheshwari, Adv.
                   Mr. Raghav Kacker, Adv.
                   Mr. Keshav Sehgal, Adv.
                   Mr. Nikhil Arora, Adv.
                   Mr. Cyrus Jal, Adv.
                   Ms. Ranjeeta Rohatgi, Adv.
                   Mrs. Kalyani Bhide, Adv.

M/s. Karanjawala & Co.

WPC 1105/2022 &      Ms. Nupur Kumar, AOR
WPC 1150/2022

WPC 1141/2022        Dr. Menaka Guruswamy, Sr. Adv.
                   Ms. Arundhati Katju, Adv.
                   Ms. Neeha Nagpal, Adv.
                   Mr. Malak Manish Bhatt, AOR
                   Mr. Himanshu Suman, Adv.
                   Mr. Utkarsh Pratap, Adv.
                   Mr. Lavkesh Bhambhani, Adv.
                   Mr. Dhanurdhar Singh Rana, Adv.
                   Ms. Shristi Borthakur, Adv.
                   Ms. Ritika Meena, Adv.

WPC 1142/2022 Dr. Abhishek Manu Singhvi, Sr. Adv.
                   Mr. Shadan Farasat, AOR
                   Mr. Amit Bhandari, Adv.
                   Mr. Aman Sharma, Adv.
                   Mr. Gautam Bhatia, Adv.
                   Mr. Utkarsh Saxena, Adv.
                   Mr. Abhinav Shekhri, Adv.
                   Mr. Shourya Dasgupta, Adv.
                   Mr. Aman Naqvi, Adv.
                   Ms. Hrishika Jain, Adv.
                   Ms. Natasha Maheshwari, Adv.
                   Ms. Mreganka Kukreja, Adv.
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                   Mr. Abhishkar Singhvi, Adv.

WPC 93/2023 &          Mr. Raju Ramchandran, Sr. Adv.
WPC 129/2023         Ms. Amritananda Chakravorty, Adv.
                   Ms. Anindita Pujari, AOR
                   Mr. Mihir Samson, Adv.
                   Ms. Shreya Munoth, Adv.
                   Ms. Aswathi Menon, Adv.
                   Ms. Sitamsini Cherukumalli, Adv.
                   Ms. Asawari Sodhi, Adv.
                   Mr. Mukunda Mamidipudi, Adv.
                   Mr. Abhineet Arvind, Adv.
                   Mr. Maitreya Saha, Adv.
                   Ms. Radhika Mohapatra, Adv.

WPC 159/2023         Ms. Jayna Kothari, Sr. Adv.     
                   Mr. Kumar Dushyant Singh, AOR
                   Mr. Rohit Sharma, Adv.
                   Ms. Aparna Mehrotra, Adv.
                   Mr. Raghav Gupta, Adv.
                   Mr. Nikhil Purohit, Adv.
                   Mr. Ashok Kumar, Adv.

WPC 260/2023         Ms. Vrinda Grover, Adv.
                   Mr. Suraj Sanap, Adv.
                   Mr. Soutik Banerjee, Adv.
                   Mr. Aakarsh Kamra, AOR
                   Ms. Mannat Tipnis, Adv.
                   Ms. Devika Tulsiani, Adv.   

TCC 5/2023           Mr. Manu Srinath S., Adv.
                   Mr. A. Selvin Raja, AOR
                   Mr. M P Srivignesh, Adv.
                   Mr. Vignesh Adithiya, Adv.
                   Mr. Lakshman Raja, Adv.
                   Mr. Mithun Kumaar N, Adv.

TCC 6/2023           Mr. Namit Saxena, AOR
                   Mr. Awnish Maithani, Adv.
                   Mr. Shivam Raghuwanshi, Adv.
                   Ms. Shiksha Ashra, Adv.
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WPC 319/2023 Mr. Shivam Singh, Adv.
                   Ms. Mugdha Pande, Adv.
                   Mr. Dhruva Gandhi, Adv.
                   Mr. Harpreet Singh Gupta, Adv.
                   Mr. Shiva Sharma, Adv.
                   Ms. Shivika Sharma, Adv.
                   Ms. Shaswati Parhi, Adv.
                   Ms. Serena Jethmalani, Adv.
                   Mr. Kailas Bajirao Autade, AOR                 

TCC 7/2023,          Mr. K V Viswanathan, Sr. Adv.
TCC 8/2023,          Ms. Geeta Luthra, Sr. Adv.
TCC 10/2023 &        Ms. Arundhati Katju, Adv.
TCC 12/2023          Ms. Bhabna Das, Adv.
                   Mr. Govind Manoharan, Adv.
                   Mr. Sai Kaushal, Adv.
                   Mr. Utkarsh Pratap, Adv.
                   Ms. Tara Narula, Adv.
                   Ms. Shivani Luthra Lohiya, Adv.
                   Ms. Aparajita Sinha, Adv.
                   Ms. Shivangi Sharma, Adv.
                   Mr. Nitin Saluja, Adv.
                   Ms. Sonal Chopra, Adv.
                   Ms. Asmita Narula, Adv.
                   Ms. Apoorva Maheshwari, Adv.
                   Mr. Manas Agrawal, Adv.
                   Mr. Dhanurdhar Singh Rana, Adv.
                   Ms. Shristi Borthakur, Adv.
                   Mr. Rahul Sangwan, Adv.
                   Mr. Karthik Sundar, Adv.
                   Ms. Ritika Meena, Adv.
                   Ms. Diksha Tiwari, Adv.
                   Mr. M.g. Aravind Raj, Adv.
                   Ms. Apurva Singh, Adv.
                   Mr. Sivagnanam Karthikeyan, Adv.
                   Mr. Anchit Singla, Adv.
                   Mr. Siddharth Sridhar, Adv.
                   Ms. Shally Bhasin, Adv.
                   Mr. Navjot Singh, Adv.
                   Mr. Chaitanya Safaya, Adv.
                   Mr. Anand Amit, Adv.
                   Ms. Varshini Sudhinder, Adv.
                   Mrs. Shally Bhasin, AOR
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TCC 9/2023           Ms. Karuna Nundy, Adv.
                   Mr. Rahul Narayan, AOR
                   Ms. Muskan Tibrewala, Adv.
                   Mr. Amanpreet Singh, Adv.
                   Mr. Nitish Chaudhary, Adv.
                   Ms. Ramya Soni, Adv.

TCC 11/2023          Ms. Karuna Nundy, Adv.
                   Ms. Ruchira Goel, AOR
                   Ms. Ragini Nagpal, Adv.
                   Mr. Ishan Karki, Adv.
                   Mr. Adit Jayeshbhai Shah, Adv.

WPC 478/2023 Mr. Shaurya Sahay, AOR
Mr. Kartikeya Bahadur, Adv.

                   
For Respondent(s) Mr. R Venkataramani, AG
                   Mr. Tushar Mehta, SG
                   Mr. K M Nataraj, ASG
                   Mr. Kanu Agarwal, Adv.
                   Mr. Udai Khanna, Adv.
                   Ms. Ruchi Gour Narula, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Padmesh Mishra, Adv.
                   Mr. Vinayak Mehrotra, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Mr. Abhishek Kumar Pandey, Adv.
                   Mr. Raman Yadav, Adv.
                   Mr. Arvind Kumar Sharma, AOR                   
                   
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Ms. Shreya Saxena, Adv.
                   Ms. Yamini Singh, Adv.
                   Mr. Sourav Singh, Adv.                         

                   Mr. Shashank Shekhar Jha, Adv.
                   Ms. Manju Jetley, AOR
                                      
                   Mr. Vikash Chandra Shukla, AOR
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                   Mr. V.C. Shukla, Adv.
                   Ms. Sindoora Vnl, Adv.
                   Ms. Aditi Tripathi, Adv.
                   Mr. Aishvary Vikram, Adv.
                   Mr. Nitesh Ranjan, Adv.
                   Mr. Tarun Gulia, Adv.
                   Mr. Prabhsimar Singh, Adv.
                   Mr. Sidharth Relan, Adv.
                   Mr. Abinash Barik, Adv.
                   Mr. Abhinav Gupta, Adv.
                                      
                   Dr. Sasmit Patra, Adv.
                   Mr. Abhinav Shrivastava, AOR
                   Mr. Shivang Rawat, Adv.
                   Ms. Radhika Jalan, Adv.
                                      
                   Mr. Rakesh Dwivedi, Sr. Adv.
                   Mr. Saurabh Mishra, AAG
                   Mr. Bharat Singh, AAG
                   Ms. Ankita Choudhary, DAG
                   Mr. Eklavya Dwivedi, Adv.
                   Ms. Sansriti Pathak, Adv.
                   Mr. Kushal Sarkar, Adv.
                   Mr. Sunny Choudhary, AOR
                   Mr. Yashraj Singh Bundela, Adv.
                   Mr. Abhimanyu Singh, Adv.
                                      
                   Mr. Sasmit Patra, Adv.
                   Mr. Joby P. Varghese, AOR
                                      
                   Mr. Dr. Harshvir Pratap Sharma, Sr. Adv.
                   Ms. Meera Kaura, AOR
                   Mr. Tejas Patel, Adv.
                   Mr. Saket, Adv.
                   Ms. Muskaan Gandhi, Adv.
                   Mr. Akshay, Adv.
                   Mr. Abhinav Chandan, Adv.
                   Mr. Pawan Aneja, Adv.
                   
                   Mr. Mohd. Zahid Hussain, AOR
                   
                   Ms. Aishwarya Bhati, ASG
                   Mrs. Swarupama Chaturvedi, AOR
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                   Ms. Saumya Kapoor, Adv.
                   Ms. Shivika Mehra, Adv.
                   Mr. Abhijeet Singh, Adv.
                   Ms. BLN Shivani, Adv.
                   Mr. Rustam Singh Chauhan, Adv.
                   Ms. Poornima Singh, Adv.
                   Ms. Sthavi Aswasthy, Adv.
                   
                   Mr. Pushpinder Singh, AOR
                   
                   Mr. Tushar Mehta, SG
                   Mrs. Manisha Lavkumar, Sr. Adv.
                   Ms. Swati Ghildiyal, AOR
                   Ms. Devyani Bhatt, Adv.
                                      
                   Mr. P.V. Yogeswaran, Adv.
                   Mr. Ashish Kumar Upadhyay, Adv.
                   Mr. Y. Lokesh, Adv.
                   Mr. V. Kandha Prabhu, Adv.
                   Ms. Maitri Goal, Adv.
                   Mr. N.b. V. Srinivasa Reddy, Adv.
                   Mr. Sachin Kumar Verma, Adv.
                   Mr. Anubhav Chaturvedi, Adv.
                   Mr. Akshat Srivastava, AOR
                                      
                   Mr. Rauf Rahim, Adv.
                   Mr. Ejaz Maqbool, AOR
                   Mr. Saif Zia, Adv.
                                      
                   Mr. Alex Joseph, AOR
                   Ms. Sherin Shajahan, Adv.
                   Ms. Merin Thampan, Adv.
                   Mr. Alan Sabu, Adv.
                   Mr. Linto Kb, Adv.
                   Mr. S.K. Bose, Adv.
                   

Dr. Menaka Guruswamy, Sr. Adv.
Mr. Suhaan Mukerji, Adv.

                   Mr. Abhishek Manchanda, AOR
Ms. Nisha Tomar, Adv.
Mr. Gautam Bhatia, Adv.
Mr. Utkarsh Pratak, Adv.
Mr. Sayandeep Pahari, Adv.
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Mr. Lavkesh Bhambhani, Adv.
Mr. Tanmay Sinha, Adv.

                                      
                   Mr. J. Sai Deepak, Adv.
                   Mr. V. Shyamohan, Adv.
                   Ms. Shaktiki Sharma, Adv.
                   Mr. Avinash Sharma, Adv.
                   Mr. Abhishek Avadhani, Adv.
                   Ms. Anshika Bajpai, Adv.
                                      
                   Dr. A.P. Singh, Adv.
                   Mr. V.P. Singh, Adv.
                   Mrs. Richa Singh, Adv.
                   Mrs. Geeta Chauhan, Adv.
                   Mrs. Pratima Rani, Adv.
                   Mr. Prashant Andrew Leo, Adv.
                   Mr. Sadashiv, AOR                   
                   
                   Mr. Jaideep Gupta, Sr. Adv.
                   Ms. Racheeta Chawla, Adv.
                   Mr. Hamza Lakdawala, Adv.
                   Mr. Mukund P. Unny, AOR
                   Ms. Manicka Priya, Adv.
                   Mr. Supratik Sarkar, Adv.
                                      
                   Mr. Kapil Sibal, Sr. Adv.
                   Mr. M.R. Shamshad, AOR
                   Mr. Arijit Sarkar, Adv.
                   Ms. Nabeela Jamil, Adv.
                   Mr. Niaz A Farooqui, Adv.
                   
                 Intervenor-in-person
                   
                   Ms. Thulasi K Raj, Adv.
                   Mr. Kaleeswaram Raj, Adv.
                   Mr. Alim Anvar, Adv.
                   Mr. Mohammed Sadique T.A., AOR
                                      
                   Mr. Aman Jha, Adv.
                   Ms. Shubha Yadav, Adv.
                   Mr. Gaurav Prakash Shah, Adv.
                   Mr. Rishi Tutu, Adv.
                   Mr. R.C. Kohli, AOR
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                   Ms. Mughda Pandhe, Adv.
                   Mr. Somanadri Goud Katam, AOR
                   Mr. Ajay Awasthi, Adv.
                   Mr. Wedo Khalo, Adv.
                   Ms. Serena Jethmalani, Adv.
                                      
                   Mr. A.N.S. Nadkarni, Sr. Adv.
                   Mr. Atulesh Kumar, AOR
                   Mr. S Santosh Rebello, Adv.
                                      
                   Ms. Priya Aristotle, AOR
                   Mr. George Varghese, Adv.
                   Ms. Sheela Washington, Adv.                    
                 
                   Mr. Gaichangpou Gangmei, AOR
                   
                   Mr. Shoumendu Mukherji, AOR
                   Ms. Megha Sharma, Adv.
                   Ms. Akanksha Gupta, Adv.

Ms. Tanushree Bhalla, Adv.

Mr. R. Balasubramanian, Sr. Adv. 
Dr. Ram Sankar, Adv. 
Ms. Anjul Dwivedi, Adv. 
Mr. Krishna Pandey, Adv. 
Mr. Anand Kumar V, Adv. 
Mr. T.S. Nanda Kumar, Adv. 
Mr. Adity Kishor Tyagi, Adv. 
For M/s Ram Sankar                             

UPON hearing the counsel the Court made the following
                             O R D E R

1 Arguments heard in-part.

2 Put up for further hearing tomorrow (27 April 2023) as part heard matter.

(CHETAN KUMAR)     (MATHEW ABRAHAM)
 A.R.-cum-P.S.   COURT MASTER
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